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{rqt!ftcr riq'f d 3{861ff Shri vinod Kumar Soni' Judge' Farnily Court

No. l, Bikaner 6l qq-i q-As a=ia d efdR-fi Judge' Family Cou( No 2'
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Note- Shri Soni shall dispose ofi orinimurn 4070 ar:iditional work as per

circular ol standard ofwork
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RAJASTHAN HIGH COURT. JODHPUR

No. Estt.b2(v) 1/WA/2019/5a88 Date: 28'06'2019

annv forwarded to lhe followlnq'o_ informat'on ano lecessary acllon:_

r.in5h".itliii-ir.-prrncipal se-cv to Hon'ble the chief lustice' RHC lodhpur/Bench' la pur'

i.ffre seiretarv to tfre Law Minister, Governmert of Rajasthan' Jaipur'

3.P.S. to All Hon'ble Judges at Jodhpur.
f, rr'" p,rnrioal Secv. to ihe Govt,Ldw Depa[ment Cum'Legdl Remembrdnce' Rdlastlan' ]aioLr'

i.r',i! si=i'*i"-" .li,; cov1. or q"i , Departrnent or cenerar Admrnistrdlron (Gr'2) ldipur'

6.The Secretary, Lokayukta, Sachlvalaya, laipur'
7.The Accounldrl General, Ralastha'r, laiour.
;.il; il;i;;"; eerle,;l7 aes-istrar (v q j,/(almn')/(Rules)/(class )/(Exam )/osD(F&I)/(ludicial)

Rarasrh;n Hqr CoJt, lodhou_ and Peqrstrar hq AlDelhr'

" 
',n" i..-'.t.li,e.rn".r. E "t*,", 

Hrqi Court Belcl, laioLrw'th the requesl to drslrrlrLle Ihe
' ,;;,J;G; ;;";, io"o r tire nor b,e ludges sittrns at Jarour lhrough P s ' 

rYemoer Secrerary'

niii.ir,"" ili" G"rr servrces autnorrtv;nd all the ludrcrdr offrcers posted r the Reqrstry at

larpur Bench, laiPUr.
to.il".i vin"a'ru-"r soni, ludqe, Famiv Court No.1 Bikaner/ludge, Family Court No'2'

Bikaner,
I l.The Djstrlct & Sessions .ludges, Bikaner/Treasury Officer, Bikaner'

12.The Director, Rajasthan State Judicial Academy, Jodhpur'
iJ.e.o.l., Ctu..in.ullon Sect on (Website), Rajasthan High Court, lodhpur/Bench, laipur'
14.A administration sections. 
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